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CEN TRAL RD”III\ISTRATI JE TRIBUNAL, PRINCIPAL BENCH
' NEWw DELHI

0.A. No. 1296/95

New Delhi, d2ted the 14th Decenber, 1995

HON'BLE MR. S.R. ADIGE, MEMBER (A)
HON'BLE DR. A, VEDAVALLI, MEMBER (3J)

shri satya pal,

s/o shri malook Cchand,

R/o 11-8/4, pusad,

I.ACR.I.’ . ) )
New Delhi. et e e P

2, Shri Hans Rej shama,

s/o shri Bali Rem sh2ma,

R/o 183, Katrfa Nanak chand,

Subzi Mandi, ,

Delhi. g 006000000 0a %o APPLICANTS

(8y Adwcate: shri p.L. Mimroth)

VERSUS

1 The Director Gen=ral, '
Indian Oonecil of Agrlcultural Rese@ rch,
Krishi Bhawan,

New Delhi=-110g01,

2,.The Director,
I.A.R.I.’ pUSa,
New Delhi=-110012,

3. shri Surinder Kumar,
- 0f fg. Supdt. (R&A), '
Under Ehief Fin2nce & Accounts officar,
I.A.R.I, New Delhi-110012,

4, shri J.K, Gulati,
0ffg. Supdt. (A&AY,
Directordte of I.,A,R.I,,
pus@, New Delhi=- 110012.

5. Shri Suresh Kumar,
0ffg. supdt. (A&A),
Directordtes of I,A,R.I.s
Pusa, =~ '
N ew Dalhl 110012, oe e veeee RESPONDINTS

(None appedred)

0 RDER (O RAL)

BY HIN'BLE MR, 5.8. ADIGE, MAMSER (A)

shri Mimro th presses MA=-2959/95 for

pemission to t.hf’s 8pplicant to vithdrauw the 0,A, and
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accordingly this 0.A, is dismissed @s uithdraun/.zﬁ/ﬁ-,.ﬁ

Cosli, A

Pk

(DR. A. VEDAVALLI)
Member (3)

/6K/

(S%DIJE)

Menmber



